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M/s Ministry of Corporate Affairs
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Order delivered on 31.0g.201g
Coram: Shri R. Varadharajan, Member (Judicial)

For Petitioner (s)

For Respondent(s)

: None-appeared

: Dr. Amol Shinde

ORDER

None appears for the appelrant, nor respondent Roc. By virtue of previous
order dated l0'0g'2019, Roc was directed to fumish a copy of the repry stated to
have been filed before this Tribunal with the Registry. perusal of the records of
this Tribunal shows the same has not been complied with by the respondent ROC.
A final opportunity is granted to the respondent Roc to comply with the order
dated 10.08.2018 and for which purpose further 2 weeks, time is granted. post
the matter after 2 weeks on 20.09.201g.

Member (Judicial)


